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REPORT DATED 19-07-2023 OF THE TELANGANA STATE POLLUTION

CONTROL BOARD (RESPONDENT NO.2) IN OA NO. 90 OF 2021 FILED BY
SRI.JALAGAM NAVEEN KUMAR AGAINST THE POLLUTION PROBLEMS OF

PARBOILED RICE MILLS LOCATED IN KOMARABANDA (V). KODAD (M),
SURYAPET DISTRICT.

It is to submit that Sri.Jalagam Naveen Kumar, Komarabanda (V), Kodad (M), Suryapet
District has filed OA No. 90 of 2021 in the Hon'ble National Green Tribunal (NGT),
Southern Zone, Chennai against the pollution problems caused by parboiled rice mills

(11 Nos) located in the area.

The TSPCB has submitted status report dated 25.04.2023 before the Hon'ble NGT

(Annexure - I).

The Hon'ble NGT has reviewed the matter on 23.05.2023 and posted the matter on
25.07.2023.
In this regard, the following is submitted:

1. In the above matter, 11 Nos are respondent industries, out of which 8 are
Parboiled Rice Mills, 2 are Steam Rice Mills and 1 is sick parboiled industry. The
details are enclosed as Annexure — II,

2. The all 10 Nos operating respondent industries are having valid Consent for
Operation (CFQ) orders of the Board. The details are enclosed as Annexure —
II1.

3. Nature of activities:

Parboiled Activity:
The parboiled activity consists of Pre-cleaning of paddy ->Soaking of paddy >

Drying - Milling (includes Dehusking, Husk separation, polishing).

Raw Rice Milling Activity:

The Raw Rive Milling activity consists of Pre-cleaning of paddy - Milling
(includes Dehusking, Husk separation, polishing).

Steam Rice Activity:

The steam rice activity consists of Pre-cleaning of paddy ->Steaming of paddy >
Drying = Milling (includes Dehusking, Husk separation, polishing).

4, Pollution potential from activities:
Parboiled Activity:

The major source of water pollution is due to generation of wastewater from

soaking tanks. The major source of air pollution is emissions from chimney

attached to the boiler, ash and husk hand!ing.



Raw Rice Milling Activity:

No waste water is generated from the activity, except from domestic sources.

The major source of air pollution is from husk handling.

Steam

Rice Activity:

No waste water is generated from the activity, except from domestic sources and

boiler blowdown. The major source of air pollution is emissions from chimney

attached to the boiler, ash and husk handling.

5. The industries carrying above activities have to provide / implement following

control measure for minimizing and controlling pollution:

collector/Bag filter

S.No | Nature of pollution Control Measures
1 | Water pollution Effluent Treatment Plant (ETP)
2 | Air Pollution Air Pollution Control Equipments (APCEs) |
a. Emissions from | viz., Cyclone dust collector/Mechanical |
chimney dust collector/Multi  cyclone  dust |

b. Ash handling

Closed Ash Shed

¢. Husk handling

Closed

Husk Shed

6. The status of the Respondent Rice mills regarding providing / implement control

measure for minimizing and controlling pollution are as given below:

S. |
No. |

Name & Address of
the industry

Effluent Treatment
Plant (ETP)
Provided (Yes/No)

Air Pollution
Control Equipments
(APCEs) installed to |

the boilers.

M/s. Raja Rajeshwara
Parboiled Rice Industries
& Exports Ltd., Sy.No.
185/5, Komarabanda {V),
Kodad (M), Suryapet
District (R4)

ETP consisting of
Collection cum
Equalization tank,
Aeration tank & Settling

tank.

4 TPH Boiler provided
with  Dust  bunkers
followed by Cyclone
dust collector as APCE. |

M/s. Sri Venkateshwara
Rice Industries Pvt Ltd,
Sy.No.242/4,

Suryapet District (R5)

Komara | settling
banda (V), Kodad (M), | aeration

ETP consisting of
Collection cum primary
tank, Diffused
tank and
Secondary settling tank.

12 TPH Boiler provided
with Multi Cyclone Dust
Collectors followed by
Wet scrubber as APCE. |

|

M/s. Laxami Ganesh
Parboiled Rice Industries,
Sy. No. 230/1A,
Komarabanda (V), Kodad
(M), Suryapet District
(R6)

ETP consisting of
Collection cum
equalization tank,
Diffused aeration tank,
Settling tank, Filter feed

tank, Multi media filter

2.5 TPH Bailer provided
with Dust bunker
followed by Wet
scrubber as APCE.
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No.

Name & Address of
the industry

Effluent Treatment
Plant (ETP)
Provided (Yes/No)

Air Pollution
Contro! Equipments
(APCESs) installed to

the boilers.

and Sludge drying beds.

M/s. APR Rice Industry,
Sy.No.242 & 243,
Komarabanda (V), Kodad
(M), Suryapet District |

(R7)

ETP consisting of
Collection cum
equalization tank, |
Diffused aeration tank, |
Settling tank, Filter feed
tank, Multi media filter
and Sludge drying beds.

|
3 TPH Boiler provided |
with Mechanical Dust |
Collector & Cyclone dust
collector followed by
Wet Scrubber as APCE.

Mfs. Sri Bhuvaneshwari |
Parboiled Modermn Rice |
Mill, Sy.No. 230/1A & |
230/2, Komarabanda (V), |
Kodad (M), Suryapet
District (R8)

ETP  consisting  of |
Collection cum ‘
equalization tank,
Settling tanks, Diffused
aeration tank and
Secondary settling tank.

2.5 TPH Boiler provided |
with Mechanical Dust |
Collector followed by |
Woet scrubber as APCE.

M/s. Raja  Rajeswari
Parboiled Rice Industries,
Sy. No. 193/1,
Komarabanda (V), Kodad
(M), Suryapet District
(R9)

NA .

(It's a steam rice mill)

2.5 TPH Boiler provided
with Mechanical Dust
Collector followed by
Cyclone Dust Collector
as APCE,

| (R10)

M/s. Sri Kanaka
mahalaxmi Parboiled Rice |
Mill, Sy.No.185/2, 185/3,
185/4 & 185/5
Komarabanda (V), Kodad
(M), Suryapet District

SICK

The industry is sick since more than 2 years and not

in operation.

M/s. Sri Padmalaya
Parboiled Rice Industry is
located at Sy.No. 232,
Komarabanda (V), Kodad
(M), Suryapet District
(R11)

ETP  consisting  of |
Collection cum |
equalization tank,
Settling tanks, Diffused
aeration tank and

Secondary settling tank.

2 TPH Boiler provided |

with Mechanical Dust

Collector as APCE. !
|

| Industry, Sy.No. 234/1 &

M/s. Sri  Raghavendra
Swamy Parboiled Rice

242/4, Komarabanda,
Kedad (V&M), Suryapet
District (R12)

NA

(It's 2 steam rice mill)

3 TPH Boiler provided |
with Mechanical Dust |
Collector as APCE.

10

| (¥), Kodad (M), Suryapet

M/s. Sri Venkata Lakshmi
Parboiled Rice Mill, Sy.
No..: 243, - Komarabanda

District (R13).

ETP consisting of
Collection cum
equalization tank,
Diffused aeration " tank,
Settling tank, Filter feed
tank, Multi media filter

and Sludge drying beds. |

3 TPH Boiler provided |
with  Cyclone  Dust
Collector followed by
Wet scrubber as APCE. ‘

11

M/s. Sri Venkataramana
Parboiled Modern Rice
Mill, Sy No. 230/1A & |
230/2, Komarabanda (V),
Kodad (M), Suryapet

ETP consisting of |
Collection cum
equalization tank,
Diffused aeration tank,

Settling tanks, Filter feed

2 TPH Boiler provided |
with Mechanical Dust
Collector followed by
Wet scrubber as APCE.
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| o
Name & Address of | Effluent Treatment Air Pollution

No. the industry | Plant (ETP) Control Equipments
| Provided (Yes/No) | (APCEs) installed to |
| the boilers.
I _ |
. District (R14) tank, Multi media filter.
|

‘F Note: All above operating industries have provided closed sheds for storage of ash and |
husk.

7. Earlier, the Board has reviewed the above 10 operating respending industries on
27.02.2023. As these industries are operating only raw rice milling activity, these
industries were informed that the consents would be amended accordingly.
However, the representatives of the industries stated that the industries are
carrying out only raw rice milling activity, they may restart parboiled rice milling
activity any time as per the orders received from the Civil Suppiies Department of
the State Government. Further, they informed that the industries have all the
systems to carryout parboiled rice activity including pollution control equipments.
They informed that they would give an undertaking stating that the prior
intimation will be given to the Board before starting the parboiled activity.

8. Accordingly, the industries have submitted an undertaking to the Board on
02.03.2023 stating that they wili give prior intimation before starting the
parboiled activity (Annexures -1V to XIII).

9. As per the information obtained from the Kodad Rice Millers Association, they
proposed to start the parboiled activity in the 15t week of August. The Board will
carryout monitoring of boiler emissions and ETP as an when these industries

start parboiled activity.

It is submitted that the Board will monitor the industries regularly for the compliance

of conditions / directions issued to control water & air pollution.

Place: Nalgonda.
Date: 19-07-2023.

. SRS

A= -
-ENVIRONMENTAL ENGINEER

ENVIRONMENTAL ENGINEER
T.S. Pollution Control Board,
Regional Office, Naigonda.
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REPORT DATED 25-04-2023 OF THE TELANGANA STATE POLLUTION
CONTROL BOARD (RESPONMDENT NO.2) IN OA NO. S0 OF 2021 FILED BY
SRI.JALAGAM NAVEEN KUMAR AGAINST THE POLLUTION PROBLEMS OF

PARBOILED RICE MILLS LOCATED IN KOMARABANDA (V), KODAD (M),

SURYAPET DISTRICT.

AN NE XUF

It is to submit that Sri.Jalageam Naveen Kumar, Komarabanda (V), Kodad (M), Suryapet
District has filed OA No. 9C of 2021 in the Hon'ble National Green Tribunal (NGT),
Southern Zone, Chennai against the poliution problems caused by parbeiled rice mills
(11 Nos) located in the area.

The TSPCB has submitted status report dated 08.03.2023 before the Hon'ble NGT.

The Honble NGT has reviewed the matter on 10.04.2023 and posted the matter on
28.04.2023.

In this regard, the foliowing is submitted:

1. The status of the Respondent Rice mills regarding operation of parboiled rice

activity are as given below:

S. Name & Address of the Operation status regarding
No. ! industry parbolled activity

1 | M/s. Raja Rajeshwara Parboiled | Not cartying out steamed rice activity
Rice Indusltries & Exports Ltd, {and carrying only raw rice miliing |
Sy.No. 185/5, Komarabanda (V), | activity.

Kodad (M), Suryapet District (R4)

1 The industry vide letter dt.02.03.2023
submitted that they are aperating raw
rice milling only and operate steamed

! rice, under intimation to the Poliution
"’ Centrol Board. (Annexure — I)
| 2 |[M/s. S Venkateshwara Rice | Not carrying out parboiled activity and
Industries Pvt Ltd, Sy.No.242/4, | carrying only raw rice milling activity.
{ Komarabanda (V), Kodad (M), ,
Suryapet District (R5) The industry vide letter dt.02.03.2023 |
submitted that they are operating raw
rice milling only and operate parboiled
activity as per orders from State
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure — II)

3 | M/fs. Laxmi Ganesh Parboiled Rice | Not carrying out parbailed activity since
Industries, Sy. No.  230/1A, | last eight months and cartying only raw
Komarabanda (V), Kodad (M), rice milling actvity.

Suryapet District (R6) |
| The industry vide fetter dt.02.03.2023 |
submitted that they are operating raw

. | rice milling only and operate parboiled

| activity as per orders from State
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S. Name & Address of the Operation status regarding ‘-

No. industry parboiled activity
Government for parboiled rice, under
intimation to the Pollution Control Board. |
(Annexure — III)

4 | M/s. APR Rice Industry, Sy.No.242 | Not carrying out parboiled activity and |

: & 243, Komarabanda (V), Kodad | carrying only raw rice milling activity. |
(M), Suryapet District (R7) f

| The industry vide letter dt.02,03.2023 |

,_ submitted that they are operating raw |

': rice milling only and operate parboiled !

! activity as per orders from State |

| Government for parboiled rice, under |

intimation to the Pollution Controf Board. |
(Annexure — IV)

5 | M/s. S Bhuvaneshwari Parboiled | Not carrying out parboiled activity and !
Modern Rice Mill, Sy.No. 230/1A & | carrying only raw rice milling activity. |
23072, Komarabanda (V), Kodad 5
(M), Suryapet District (R8) The industry vide letter dt.02.03.2023

submitted that they are operating raw |
rice milling only and operate parboiled |
activity as per orders from State |
Government for parboiled rice, under
intitnation to the Poliution Control Board.

| {Annexure — V)

6 | M/s. Raja Rajeswari Parboiled Rice | Not carrying out parboiled activity and
Industries, Sy. No.  193/i, | carrying only raw rice milling activity.
Komarabanda (V), Kodad (M),

Suryapet District (R9) The Industry vide letter dt02.03.2023
submitted that they are operating raw
rice milling only and operate parbailed
actvity as per orders from State |
Government for parboiled rice, under |

. intimation to the Pollution Control Board. |

| {(Annexure — VI) ‘

7 | M/s. Sri  Kanakamahalaxmi SIck |
Parboiled Rice Mill, Sy.No.185/2,

185/3, 185/4 &  185/5 o ey o o

e rgnts o, Kodad | (1, | o sy e sk s more e 2

g Suryapet District (R10)

8 | M/s. S Padmalaya Parboiled Rice | Not carrying out parboiled activity and
Industry is located at Sy.No. 232, | carrying only raw rice milling activity.
Komarabanda (V), Kodad (M), |
Suryapet District (R11) The industry vide letter dt.02.03.2023

subritted that they are operating raw
rice milling only and operate parboiled
activity as per orders from State
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure — VII)

g | M/s. Si Raghavendra Swamy | Not carrying out steamed rice activity
Parbolled Rice Industry, Sy.No. |and carrying only raw rice milling |
234/1 & 242/4, Komarabanda, | activity. i
Kodad (V8M), Suryapet District '
(R12) The industry vide letrer dt.02.03.2023 |

submitted that they are operating raw
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S. Name & Address of the
| No. industry

Operation status regarding
parboiled activity

| rice milling only and operate steamed
rice, under intimation to the Polluﬁon!
| Control Board. (Annexure — VIII) '

10 | M/s. Sri VYenkata Lakshmi Parboiled
Rice Mill, Sy. Na. 243,
Komarabanda (V), Kodad (M),
Suryapet District (R13)

'i Not carrying out parboiled activity and
carrying only raw rice milling activity.

The industry vide letter dt.02.03.2023
| submitted that they are operating raw
| rice milling only and operate. parboiled
activity as per orders from State
Government for parboiled rice, under
intimation to the Pollution Control Board.
(Annexure — IX) ‘

il - |:Mf3. Sri Venkataramana Parboiled
s zleH Modém Rice Mill, Sy No. 230/1A &
230/2, Komarabanda (V), Kodad
{M), Suryapet District (R14)

|

Not carrying out parboiled activity and
carrying only raw rice milling activity.

The industry vide letter dt.02.03.2023
submitted that they are operating raw
rice milling only and operate parboiied |
activity as per orders from State
Government for parboiled rice, under
intimation to the Poliution Control Board.
(Annexure ~ X)

|

2. The Board has reviewed the above 10 operating responding industries on

27.02.2023. Presently, as these industries are operating only raw rice milling

activity, these industries were informed

that the consents would be amended

accordingly. However, the representatives of the industries stated that the

industries are carrying out only raw rice milling activity, they may restart

parboiled rice milling activity any time as per the orders received from the Civil
Supplies Department of the State Government. Further, they informed that the

industries have all the systems to can

ryout parboifed rice activity including

pollution control equipments. They informed that they would give an

undertaking stating that the prior intima
starting the parboiled activity.

tion will be given to the Board before

3. Accordingly, the industries have submitted an undertaking to the Board on

02.03.2023 stating that they will give
parboiled activity (Annexures -I to X).

prior intimation before starting the

4. The Board will carryout monitoring of boiler emissions and ETP as an when these

industries start parboiled activity,
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It is submitted that the Board will monitor the Industries regularly for the compliance
of conditions / directions issued to control water & air pollution.

Place: Nalgonda.

Date: 25-04-2023.
VAN

ﬂ,l‘{*/‘. \._i:..ﬁ. =

zZ !
ENVIRONM EN'}AL ENGINEER

ENVIRONMENTAL ENGINEER
T.S. Pollution Control Boc.id,
Regional Office, Nalgonda.

= Ml S b
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Annexure - [I

ANNEXURL-T]

Name & Address of the industry

Status of activities.

M/s. Raja Rajeshwara Parboiled Rice Industries &
Exports Ltd., Sy.No. 185/5, Komarabanda (V), Kodad
(M), Suryapet District (R4)

Parboiled Rice Mill

M/s. Sri Venkateshwara Rice Industries Pvt Ltd,
Sy.No.242/4, Komarabanda (V), Kodad (M),
Suryapet District (R5)

Parboiled Rice Mill

M/s. Laxmi Ganesh Parboiled Rice Industries, Sy. No.
230/1A, Komarabanda (V), Kodad (M), Suryapet
District (R6)

Parboiled Rice Mill

Mf/s. APR Rice Industry, Sy.No.242 & 243,
Komarabanda (V), Kodad (M), Suryapet District (R7)

Parboiled Rice Mill

M/s. Sri Bhuvaneshwari Parboiled Modern Rice Mill,
Sy.No. 230/1A & 230/2, Komarabanda (V), Kodad
(M), Suryapet District (R8)

Parboiled Rice Mill

M/s. Raja Rajeswari Parboiled Rice Industries, Sy.
No. 193/1, Komarabanda (V), Kodad (M), Suryapet
District (R9)

Steamed Rice Mill

M/s. Sri Kanakamahalaxmi Parboiled Rice Mill,
Sy.No.185/2, 185/3, 185/4 & 185/5 Komarabanda
(V), Kodad (M), Suryapet District (R10)

SICK
(Parboiled Rice Mill)

M/s. Sri Padmalaya Parboiled Rice Industry is located
at Sy.No. 232, Komarabanda (V), Kodad (M),
Suryapet District (R11)

Parboiled Rice Mill

M/s. Sri Raghavendra Swamy Parboiled Rice
Industry, Sy.No. 234/1 & 242/4, Komarabanda,
Kodad (V&M), Suryapet District (R12)

Steamed Rice Mill

10

M/s. Sri Venkata Lakshmi Parboiled Rice Mill, Sy. No.
243, Komarabanda (V), Kodad (M), Suryapet District
(R13)

Parboiled Rice Mill

11

M/s. Sri Venkataramana Parboiled Modern Rice Mill,
Sy No. 230/1A & 230/2, Komarabanda (V), Kodad
(M), Suryapet District (R14)

Parboiled Rice Mill
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Annexure = Il

S. No. Name & Address of the industry Validity of CFO

1 M/s. Raja Rajeshwara Parboiled Rice Industries & | CFO issued on
Exports Ltd., Sy.No. 185/5, Komarabanda (V), | 22.01.2022, with validity
Kodad (M), Suryapet District (R4) upto 31.12.2031.

2 M/s. Sri Venkateshwara Rice Industries Pvt Ltd, | CFO issued on
Sy.No.242/4, Komarabanda (V), Kodad (M), | 08.08.2022, with validity
Suryapet District (R5) upto 31.07.2031.

3 M/s. Laxmi Ganesh Parboiled Rice Industries, Sy. | CFO issued on
No. 230/1A, Komarabanda (V), Kodad (M), | 08.10.2018, with validity
Suryapet District (R6) upto 31.03.2028.

4 M/s. APR Rice Industry, Sy.No.242 & 243, | CFO issued on
Komarabanda (V), Kodad (M), Suryapet District | 11.12.2020, with validity
(R7) upto 30.09.2030.

5 M/s. Sri Bhuvaneshwari Parboiled Modern Rice | CFO issued on
Mill, Sy.No. 230/1A & 230/2, Komarabanda (V), | 23.04.2022, with validity
Kodad (M), Suryapet District (R8) upto 31.03.2032.

6 M/s. Raja Rajeswari Parboiled Rice Industries, Sy. | CFO issued on
No. 193/1, Komarabanda (V), Kodad (M), | 23.06.2023, with validity
Suryapet District (R9) upto 30.06.2033.

7 M/s. Sri Kanakamahalaxmi Parboiled Rice Mill, | CFO issued on
Sy.No.185/2, 185/3, 185/4 & 185/5 Komarabanda | 26.02.2019, with validity
(V), Kodad (M), Suryapet District (R10) upto 30.06.2028.

8 M/s. Sri Padmalaya Parboiled Rice Industry is | CFO issued on
located at Sy.No. 232, Komarabanda (V), Kodad | 23.06.2023, with validity
(M), Suryapet District (R11) upto 30.06.2033.

9 M/s. Sri Raghavendra Swamy Parboiled Rice | CFO issued on
Industry, Sy.No. 234/1 & 242/4, Komarabanda, | 23.04.2022, with validity
Kodad (V&M), Suryapet District (R12) upto 31.03.2032.

10 M/s. Sri Venkata Lakshmi Parboiled Rice Mill, Sy. | CFO issued on
No. 243, Komarabanda (V), Kodad (M), Suryapet | 23.07.2018, with validity
District (R13) upto 31.03.2028.

11 M/s. Sri Venkataramana Parboiled Modern Rice | CFO issued on

Mill, Sy No. 230/1A & 230/2, Komarabanda (V),
Kodad (M), Suryapet District (R14)

31.12.2018, with validity
upto 31.12.2028.




@ ANNEXUPE-W

GST IN : 36AACCR7479P12G 9845610343 ;: P.A,

CIN : U15339TG1999PL C032050 9949096296 : E.R.
) RA] A RA]ESWARA PARBOILED RICE INDUSRIES & EXPORS L,
&\ oA

Kodad (M), Suryapet Dist. (T.S.)
E-mai! : raja.rajeswara@yahoo.com

Pof Date 02163 | 2093

To, o “"Z_"_;_ iy, ol Tt
The Environmental Engineer, E" "g 5 P
T.S. Pollution Control Board, @ e : 3001.0 "'5" ‘oa. |

Regional Office, Nalgonda.

Sir,

1. Presently we are operating raw rice milling only. Whenever, we operate steamed rice

activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing

financial problem, so that we are not laid metal roads/CC roads.
3. We will lay metal roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 25.03.2022, which is valid upto
20.03.2023. We will submit extended Bank Guarantee within 10 days.
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@ ANNEXURL-V

GST No.36ABGFS6171H1ZX

SRI VENKATESWARA RICE INDUSTRIES Pvt.Ltd.,

KOMARABANDA (V),KODADA - 508 206..Suryapeta Dist.(T.S.)

3 NEELA SATYANARAYANA
Moa B L S: T
Cell : 9848180229 % 4.
e-mail : svri2239&@ gmail com -
Date : DAO’:‘\
- —T—r_=====§:‘i_—
TO. Suvh"l 'I. - 1
The Environmental Engineer, Mﬁrﬁo@o a;;;“od l|
T.S. Pollution Control Board, ¢ i
Regional Office, Nalgonda. 02 MAR 2029
B —
Sir, . e

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboited
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. We will install Bagfilter within 2 months.

3. We have submitted Bank Guarantee of Rs.1,00.000/- on 17.03.2023, which is valid upto
15.02.2024 (BG No0.2018123BG0000011, dated 16.02.2023).

fFor Sri Yenkateswrzrs Rice industries Pvtltd.

FL A

Ruthorised Sfgnature



@ ANNEXURE - VI

&> MILL : 98483 73783

LAKSHMI GANESH
PARBOILED RICE INDUSTRIES

KOMARABANDA (V), KODAD (M), Nalgonda Dist, (T.S.)
P.V.R.: 98483 82783 Avuia Rama Rao: 9848422455

P Dute. 02 \03h023

To, -

e i~ G
The Enviranmental Engineer, < "f'?"‘""ah'” &
T.S. Pollution Control Board, SeoRy S G i Ao
Regional Office, Nalgonda. e .

0:2 MAR 2029

Sir, = \\'\1_

=5

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. We have submitted Bank Guarantee of Rs.1,00.000/- on 02.03.2023 which is valid upto
28.02.2024 (BG No.0329I1GL0000821, dated 28.02.2023).

for Lami Ganesh “icoica . o3 inausin




GST NO. : 36ABKFA5439L1Z1 Cell : 98481 35062

6 P R RICE INDUSTRY &=eore

Sy. No: 243, H.No. : 5-191, Komarabanda (V), KODAD - 508 206, Suryapet Dist. T.S.

——— ———— —

L) - Data - 23:].23 [2222
=
To, ¢ il 2.

Fa b e »
---% E ’
) ) (@ro8ad sromoco, puSos.
The Environmental Engineer, i ko

T.S. Pollution Control Board, 0i2 MAR 28

|
i
Regional Office, Nalgonda. l

Sir, : I

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing

financial problem, so that we are not laid metal roads/CC roads.
3. We will lay metal roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 25.03.2022, which is valid upto
22.02.2023. We will submit extended Bank Guarantee within 2 days.

APR Rice Industt
5oL (\ j fT@J ’Z*;:f'f"

partner -



@ ANNEZYEE ST

Mg. Partner : Challa Saidaiah
Komarabanda, KODAD - 508 206. Nalgonda Dist.

Ref. No. Date 0% |02 9582

To,

The Environmental Engineer,
T.5. Pollution Contral Board,
Regional Office, Nalgonda.

Sir,

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing

financial problem, so that we are not laid metal roads/CC roads.
3. We will lay metal roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 22.03.2022, which is valid upto
22.02.2023. We will submit extended Bank Guarantee within 2 days.

N o1
W y 4
TP g '
S For Sri Bhuvaneswari Porboiled
Modern Rice Mil
Managing Partner
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@ ANNEXU RE - X

A.P.G.S.T.No. NLG/08/1/2501/96-37-12-8-96 Cell : 9848822830
CST No. NLG/08/1/1429/96-97-1-8-86
FGL No. 1248/97

Managing Partners : Kesa Venkateswariu O. Srinivasa Rao
Komarabanda, KODAD - 508 206, Suryapet Dist., Telangana.

pE
gie—— e "’:"T ="
14

i J -‘.‘. i v &, L9 li
To (@roBa® OO0, aﬂ”c"‘ |

L]
The Environmental Engineer, 0:2 MAR 2023
T.S. Pollution Control Board,
Regional Office, Nalgonda. | 30 \'-]-“‘ -
Sir,

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled

activity, we will inform o TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing

financial problem, so that we are not laid metal roads/CC roads.
3. We will lay metal roads / CC roads within 3 months period.
4, We will install separate energy meter to APCE within 3 months period.

rboiled Rice
5. We have submitted Bank Guarantee of Rs.1,00.000/- OHJSMQMW%\JT&M upto

20.03.2023. We will submit extended Bank Guarantee within 10 days.
D/ ﬂw)

Eﬁ

Partnet
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Q ANN EXURE - X

APGST No. NLG/08/1/2531/96-97
CST No. NLG/08/01/1435/96-96
FGL No. 297

SRI PADMALAYA PARBOILED RICE INDUSTRY

Komarabanda, KODAD - 508 206, Nalgonda Dist., A.P.
M.P. : YVoruganti Venkata Brahmmam, Goparapu Mahesh

Mill - 56124

To,

The Environmental Engineer,
T.S. Pollution Control Board,
Regional Office, Nalgonda.

Sir,

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing

financial problem, so that we are not laid metal roads/CC roads.
3. We will lay metal roads / CC roads within 3 months period.
4. We will install separate energy meter to APCE within 3 months period.

5. We have submitted Bank Guarantee of Rs.1,00.000/- on 01.03.2023 which is valid upto
28.02.2024 (BG No0.03291I1GL0001021, dated 01.03.2023).

b-" -~
e o P
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Mg.Partna.



@ ANNE XU RE — XL
\APG No. HYR/08/2/2307/8293 |

CST No.\NHYR/08/2/1390/92-93 Bhanu : 98484 62235

FGL No. :9/9 Mill : gees7ar1go-
\=| SRI RAGHAVENDRA SWAMY PARBOILED RICE INDUSTRY
HE &) Oegnalows Mﬂaﬁajaondﬂ.oaoﬁﬁ

S05206. Shwets - 508 206, RRRDED 8eR. Boorws
Bodesols D0G : TRB RIRSE M.Com, EORD0E gPss ooy

Ref - Date: 2] o3 /o012

B

-_= = v A

JE e |

Sreeng WL o PROC.
To, La.ob;ﬁ's-mc” Fagh

The Environmental Engineer, ' 2 m m \

T.S. Pollution Control Board,
Regicnal Office, Nalgonda. \ C\ _________________ =

Sir,
1. Presently we are operating raw rice milling only. Whenever, we operate steamed rice

activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we are facing

financial problem, so that we are not laid metal roads/CC roads.
3. We will lay metal roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 25.03.2022, which is valid upto
N 22.02.2023. We will submit extended Bank Guarantee within 2 days.

5. We will doing sprinkling of water on approach road through tanker regularly.

5 Nty O |
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ANNEXURE -XII

GSTIN : 36ABHFS1773Q12F Cell : 9848822768, Ph : 08683-257254 (M), 255125 (R)
e-mail : svipbrm.kodad @ gmail.com

SRI VENKATA LAKSHMI PARBOILED RICE MlLL

Komarabanda, KODAD - 508 206, Suryapet Dist., T.S.
Managing Partrers : . Satyanarayana, K. Brahmaiah.

) SI0SE) m?. E'Iaﬁ*manne'i O 8bej <

8500, §5mac§ -508 206, Rmcre;gu)&) sep.

. {
Ref: Date DQ’”C{S ’%L}
TO: = _._—-:——-'—_",,—‘_._.__-z."_r__-__ l
The Environmental Engineer, % : . ' e '
T.S. Pollution Cantrol Board, La-obéb's-o';omo ~§-¢.ﬁ'°c"
Regional Office, Nalgonda. i mz m m
Sir, S | | S— -
fs‘

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom miling amount pending from the State Government we are facing

financial problem, sa that we are not laid metal roads/CC roads.
3. We will lay metal roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 19.04.2022, which is valid upto
12.04.2023. We will submit extended Bank Guarantee within 15 days.

For SRIvEN: ke
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@ ANNEXURE ~XLT

Mill : 255257, 256257
STD: 08683 & Res : 253802
Cell : 9848098225

Sri Venkata Ramana Par Boiled Modern Rice Mill

Managing Partners : Yada China Venugopal Rao, Challa Saidaiah
e Komarabanda, KODAD - 508 206, Nalgonda Dist. (A.P.)

Ref : Date :.2¥=3/1an
To,

— e ———
LT e 5 E

The Environmental Engineer,

. - : : -
T.5. Pollution Control Board, i Tt T S AR
Regional Office, Nalgonda. Erobas momoaio, 2ufvoa.
0:2 MAR 2029
Sir, - 2
H
_——— ||

1. Presently we are operating raw rice milling only. Whenever State Government requires
Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled
activity, we will inform to TSPCB, Regional Office, Nalgonda.

2. Due to custom milling amount pending from the State Government we. are fadng
financial problem, so that we are not laid metal roads/CC roads.

3. We will lay metal roads / CC roads within 3 months period.

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 02.03.2023 which is valid upto
22.02.2024 (BG N0.03291IGL0001121, dated 01.03.2023).
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